263  Situation in Sikkim (St.)
[Shri Surendta Pal Singh)

med by the masses of Sikkim, Fimlly
with the complete break down of law and
order all aver Sikkim, the Chogyal wrote
to use on the Bth of April requesting us
to take over the Administration of the
whole of Sikkim. He also asked us for the
services of & semior officer of the Govern-
ment of India to be appointed as Head of
Sikkim's Administration. Simultaneously,
there were repeated demands from the
popular leaders and the large masses of
Sikkim for the Government of India to
take over the Administration of the State.
In response, therefore, to the request of the
Chogyal and the demand of the people of
Sikkim, the Government of India have
taken over the Administration of the
State and have also deputed a senior Offi-
cer to function as Head of Sikkim’s Admi-
nistration.

The popular and elected leaders of all
the parties'in]Sikkim had also asked us to
ensure the stability, security and  integ-
rity of Sikkim. They have welcomed our
acceptance of the responsibility of main-
taining law and order an | runming the Ad-
ministration of Sikkim.

We will now make every effort to ensure
that the interests of the people of Sikkim
are secured and safeguarded and that Sikkim
marches on the road to political stability
and economic prospenty.

SHRI S. M. BENERJEE (Kanpur) :
Mr. Bajpai, the Indian Political
Qfficer, who has taken over the
administration, has sad this. Thig
is what the newspaper report says :

“We intend to assist the Durbar also
for a long-term solution of other
problems...."

MR. SPEAKER: Not now. If you
want a debate, we can consider it

SHRI S. M. BENERJER: The peo-
ple have revolted against the Durbar. In
the name of democracy, in the name of

APRIL 9, 1978 Bill Introduced 264

sociglism to which we are committed
I would request them not to help the Durbar
but to help the people to have their one-
man-one vote Constitution.

SHRI SAMAR GUHA (Contai) : This
issue is very delicate. It has taken such a
turn that the Chogyal and the people of
Sikkim have'requested the Government of
India to take over the administration. The
situation is changing from hour to hour.
Sikkim is placed in a strategic area. We
have got our commitment. We should,
therefore, get some opportunity to speak

on that. '

MR, SPEAKER: I have no objection. We
shall have some ume.
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MR. SPEAKER: I quite agree.

12.52 hrs.
DELHI SALES TAX BILL*

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI K.R.
GANESH): 1 beg to move for leave to

introduce a Bill to consolidate and amend
the law relating to the levy of tax on sale
of goods in the Umion territory of Delhi.

MR. SPEAKER : The question is:

“That leave be granted to introduce
a Bill to consolidate and amend
law relating to the levy of tax on
sale of goods in the Union terri-
tory of Delhi,”

The motion was adopted.

SHRI K. R. GANESH : Sir, I intro~
ducet the Bill.
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